
S. No.

Date of 
Receipt

Principle Interest
Amount 
Claimed

1
Commissioner of 
Custom

Custom 11-02-26 2,28,47,994 5,44,63,358 7,73,11,352 0 Unsecured 0 0 No 0 0 0 0 7,73,11,352

2 EPFO 22-04-26 6,355 10,428 16,783 16,783

7,73,28,135 16,783 0 7,73,11,352

Resolution Professional
Perfect Radiators and Oil Coolers Private Limited
Reg no: IBBI/IPA-001/IP-P-01468/2018 -2019/12271

Amount of 
any mutual 
dues, that 

may be set-
off

% of 
Voting 

Share in 
CoC, if 

applicable

Bhoopesh Gupta 

AFA Valid upto 31.12.2026

Total

Amount of 
Claim 

Admitted

Nature of 
Claim

Amount 
Covered by 

Security 
Interest

Amount 
Covered 

by 
Guarant 

ee

Whether 
related 
party?

Amount in Rs.

Details of Claimant
Details of claim admitted

Remarks, if 
any

Details of Claim Received

Department Government
Amount of 
contingent 

claim

Perfect Radiators & Oil Coolers Private Limited
Date of Commencement of CIRP - 07.01.2026 (Copy of order received on 12.01.2026)

List of Operational Creditors (Government Dues) 
Annexure-7

Amount of Claim Not 
Admitted

Amount of 
Claim Under-

verification


